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“ Shri Gidwani : May I know whether
this committee will consider the question
as to who is the final authority to sanction
the tenders for the construction of bridges ?

Mr. Speaker: How does it arise
out of this ?

Dr. Lanka Sundaram : Accidentally.

Mr. Speaker: I am going to the
next question,
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Shri Mattben : What steps have been
taken to encourage and enforce the queue
system in the bus stands? If the bus
Stops a few yards away from thce stand where

the people are standing in qucuc. other
people rush into the bus. What steps

13 NOVEMBER 1956

Oral Answers 66

have been taken to enforce the queuc
tystem ?

Shri Shahnawaz Khan: The queuc
system has already caught the imagination
of the Delhi public and gencrallv queues
are formed in all the bus stards. Where we
have introduced this new scheme of issue
of tickcss in advance, our people request
the public to come in the queue. But in
other stands we do not have any method
to enforce it.

Mr. Speaker: Next question.

Skri Matthen: The hon. Minister
has not understood my question.

Mr. Speaker : | have called the next
question.

Assault on Railway Pay Clerk at
Rujahmun .

':,7. Dr. Rama Rso: Will the Minis-
:;r

e reply
No. 2146 on the 13th September, 1956 and
state:

(a) whether he has since received
any report from the State Government
about the assault on the Railway Pay
clerk on Southern Railway at Rajah-
mundry; :

(b) whether the Railway authorities
have made any departmental enqui-
ries; and

(¢) if so. the findings thereof ?

The Dep Minister of Railways
and Trmpc:?(’ﬂu'i Shahnawaz Khan);
(a) and (b). No.

(c¢) Does not arise.

Dr. Rama Rso: In view of the fact
that the pay clerk who was carrying Rs.
7 to 8 lakhs wasrcmoved_ﬁomthetnmlnd
assaulted and  otherwise harassed, may
I know why the Government has not insti-
tuted any departmental enquiry?

Shri Shahnawaz Khan: The policc
have already registered a case. We thought
it would be impropet to come in their way
We are waiting till they comvlete their
proceedings.

Dr. Rama Rao: May I know for what
this clerk is being prosecuted. Is it for per-
forming duty properly or for any alse
charge ?

Shri Shahnawaz Khan: No.
Mr. Speaker: Whenacarie 1 ending...
Dr. Rama Rao: What is the case?

Mr. Spesker: We cannot 9o inio the
detrils of the case.





